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ITEM NO.107               COURT NO.10               SECTION XI-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  2871/2007

STATE OF ORISSA                                    Appellant(s)

                                VERSUS

ORISSA PRIVATE MEDICAL AND DENTAL COLLEGES ASSOCIATION & ANR.
Respondent(s)

                                                                   
WITH
SLP(C) No. 2203-2204/2010 (XI-A)

 SLP(C) No. 8037/2011 (IV-A)

 SLP(C) No. 8926/2011 (IV-A)

 C.A. No. 2872/2007 (XI-A)

 C.A. No. 2874/2007 (XI-A)

 C.A. No. 2873/2007 (XI-A)

 SLP(C) No. 16805/2010 (XI-A)

 W.P.(C) No. 490/2014 (X)

 SLP(C) No. 23925/2011 (XI)
(Constitutional Bench matter)
 W.P.(C) No. 883/2013 (X)

 SLP(C) No. 30089-30090/2009 (XI-A)

 SLP(C) No. 30058-30059/2009 (XI-A)

 SLP(C) No. 29875-29876/2009 (XI-A)

 SLP(C) No. 33124/2013 (IX)

 SLP(C) No. 33075/2013 (IX)

 SLP(C) No. 28576/2009 (XI-A)

 SLP(C) No. 686/2010 (XI-A)
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Date : 12-03-2019 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE NAVIN SINHA
         HON'BLE MS. JUSTICE INDIRA BANERJEE

For Appellant(s)
                    Mr. Milind Kumar, AOR

                   Mr. Amit Pawan, AOR

                   M/S.  Lawyer S Knit & Co, AOR

                   Mr. Shibashish Misra, AOR

                   Ms. Manjula Gupta, AOR

                   Mr. Ajay Choudhary, AOR

                   Mr. Abhisth Kumar, AOR

                   Mr. Vijay Kumar, AOR

                   Ms. Sharmila Upadhyay, AOR

                   Mr. Rajiv Shankar Dvivedi, AOR

                   Mr. Gaurav Sharma, AOR
                   
For Respondent(s)
                    Ms. Sharmila Upadhyay, AOR

                    Mr. Pranav Sachdeva, AOR
Ms. Neha Rathi, Adv.
Mr. Jatin Bhardwaj, Adv.

 Mr. Shantwanu Singh, Adv. 
                    Ms. Punam Kumari, AOR

Mr. Vimlesh Kumar Shukla, Sr. Adv.
Mr. Subil P., Adv.

                    Mr. Milind Kumar, AOR

                    Mr. Ajay Choudhary, AOR

                    Mr. Abhisth Kumar, AOR

                    Ms. Mridula Ray Bharadwaj, AOR
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                    Mr. Shibashish Misra, AOR

                    Mr. Gaurav Sharma, AOR

                    Mr. Som Raj Choudhury, AOR

                    Mr. Rajiv Ranjan Dwivedi, AOR

                    Mr. Abhinav Mukerji, AOR

                    Ms. C. K. Sucharita, AOR

                    Ms. Charu Mathur, AOR

                    Mr. Ravindra Keshavrao Adsure, AOR

                    Mr. Nishant Ramakantrao Katneshwarkar, AOR

                    Mr. Prem Sunder Jha, AOR
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

List tomorrow i.e. on 13.03.2019.

(NEELAM GULATI)                                 (ANITA RANI AHUJA)
COURT MASTER (SH)                              COURT MASTER (NSH)
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